
GOVERNMENT OF INDIA 

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS 

RAJYA SABHA 

UNSTARRED QUESTION NO -2001 

ANSWERED ON – 15/12/2021 

 

CONVERSION OF STATE HIGHWAYS INTO NATIONAL HIGHWAYS  

 

2001. SHRI NEERAJ SHEKHAR: 

Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to state:  

(a) the details of number of pending proposals from State Governments for conversion of State 

Highways into National Highways received during 2020-21 and 2021-22 till date, State-wise;  

(b) the details of number of pending proposals from State Governments of Uttar Pradesh and Bihar 

as on date for conversion of State Highways into National Highways, State-wise;  

(c) the details of pending proposals cleared during 2021-22 till date in respect of Uttar Pradesh and 

Bihar; and  

(d) the details of cost incurred on conversion of State Highways into National Highways during 

2020-21 and 2021-22, State-wise? 

ANSWER 

 

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS 

 

(SHRI NITIN JAIRAM GADKARI) 

 

(a) to (c)         The Ministry keeps on receiving the proposals from the State Governments / Union 

Territories (UTs) etc., including the States of Uttar Pradesh and Bihar, for declaration of State 

roads including State Highways (SHs) as new National Highways (NHs). The Ministry considers 

declaration of some State roads, including SHs, as new NHs from time to time based on 

requirement of connectivity, inter-se priority and availability of funds. 

 About 49,087 km of State Roads including SHs have been notified as NHs since 2014-15 

till date, which includes about 4,478 km and 1,393 km of such roads in the States of Uttar Pradesh 

and Bihar respectively. 

(d) Development and maintenance of NHs including newly notified NHs is a continuous 

process. Works on notified NHs, including newly declared NHs, are taken up as per inter-se-

priority, progress of ongoing works, availability of funds and traffic density. No financial 

allocation is separately made for such upgradation of State Roads as NHs. 

 State / UT / Agency-wise details of funds allocated and expenditure incurred for 

development and maintenance of NHs during FY 2020-21 and 2021-22 are placed at Annexure-I 

and Annexure-II respectively. 

  



ANNEXURE-I 

ANNEXURE REFERRED TO IN REPLY TO PART (d) OF RAJYA SABHA UNSTARRED 

QUESTION NO. 2001 REGARDING CONVERSION OF STATE HIGHWAYS INTO 

NATIONAL HIGHWAYS ASKED BY SHRI NEERAJ SHEKHAR, MEMBER OF 

PARLIAMENT (RAJYA SABHA) 

State / Union Territory (UT) / Agency-wise details of funds allocated and expenditure incurred for 

development of NHs during 2020-21 and 2021-22: - 

Sl. No. 
States/UTs/Schemes/Agency 
 

Amount in Rs. crore 

2020-21 2021-22 (Till 31.10.2021) 

Alloc. Expd. Alloc. Expd. 

1 Andhra Pradesh 1,846 1,922 1,709 1,114 

2 Arunachal Pradesh 142 150 270 94 

3 Assam 420 420 270 202 

4 Bihar 2,082 2,170 2,380 1,328 

5 Chhattisgarh 683 791 479 403 

6 Goa 1,062 726 472 386 

7 Gujarat 730 828 1,117 415 

8 Haryana 160 143 90 53 

9 Himachal Pradesh 176 182 523 285 

10 Jammu & Kashmir 70 52 61 30 

11 Jharkhand 330 301 302 198 

12 Karnataka 1,210 1,224 714 476 

13 Kerala 470 525 305 195 

14 Madhya Pradesh 1,750 1,958 986 679 

15 Maharashtra 9,849 9,226 5,924 3,656 

16 Manipur 147 145 100 70 

17 Meghalaya 17 19 34 34 

18 Mizoram 91 89 112 88 

19 Nagaland 355 308 244 200 

20 Odisha 601 676 821 395 

21 Punjab 820 675 508 297 

22 Rajasthan 842 911 712 410 

23 Sikkim 5 4 52 19 

24 Tamil Nadu 716 618 904 625 

25 Telangana 1,000 1,015 721 455 

26 Tripura 105 100 60 45 

27 Uttar Pradesh 1,715 1,798 923 579 

28 Uttarakhand 960 1,039 653 401 

29 West Bengal 713 751 765 304 

30 A&N Islands 1 0 1 0 

31 Chandigarh 1 0 10 3 

32 Dadar & Nagar Haveli 
25 43 40 12 

33 Daman & Diu 

34 Delhi 92 50 132 38 

35 Ladakh 20 17 11 0 

36 Puducherry 21 19 12 1 

37 
Other projects under NH(O) / First 
come first served 

-303* # 0 0 

38 
National Highways Authority of India 
(NHAI)- Cess $  

23,850 23,850 30,500 30,500 

39 NHAI- Toll $ 11,500 11,500 12,650 9,488 



Sl. No. 
States/UTs/Schemes/Agency 
 

Amount in Rs. crore 

2020-21 2021-22 (Till 31.10.2021) 

Alloc. Expd. Alloc. Expd. 

40 NHAI- NH(O) $ 2,833 2,833 5,000 5,000 

41  NHAI-TOT $ 10,250 7,262 10,000 0 

42 
National Highways & Infrastructure 
Development Corporation Ltd. 
(NHIDCL) under NH(O)$ 

6,568 6,568 3,420 3,420 

43 Border Roads Organization (BRO)$ 502 500 433 179 

44 

Special Accelerated Road 
Development Programme for North-
East Region (SARDP-NE) including 
Arunachal Package$ 

4,540 4,513 4,790 3,580 

45 

Special Programme for 
development of Roads In Left Wing 
Extremism affected Area (LWE) 
including Development of 
Vijayawada-Ranchi Road  

425 378 332 194 

46 
Externally Aided Projects - Head 
Quarters, NHAI, NHIDCL $ 

1,905 1,905 1,600 1,600 

47  IEBR / Borrowings by NHAI  65,000 65,036 65,000 31,524 
 
Alloc. – Allocation; Expd. - Expenditure 
Authorizations were made to incur expenditure on purely “First Come First Serve” basis subject to the condition that 
total overall expenditure does not exceed total allocation made during that Financial Year to ensure that there are least 
surrender of funds. Therefore, expenditure for some States have been more than the allocation made during that Financial 
Year. 
*- Negative allocation is reflected as funds were re-appropriated from NHDP-IV (State PWD) to NHAI. However the State/UT 
wise allocation was not reduced. 
#- Expenditure included in State/UT wise 
$- State/UT wise allocations not made 
  



ANNEXURE-II 

ANNEXURE REFERRED TO IN REPLY TO PART (d) OF RAJYA SABHA UNSTARRED 

QUESTION NO. 2001 REGARDING CONVERSION OF STATE HIGHWAYS INTO 

NATIONAL HIGHWAYS ASKED BY SHRI NEERAJ SHEKHAR, MEMBER OF 

PARLIAMENT (RAJYA SABHA) 

State / Union Territory (UT) / Agency-wise details of funds allocated and expenditure incurred for 

maintenance of NHs during 2020-21 and 2021-22: - 

Amount in Rs. crore 

Sl. No. States/UTs/Agency 2020-21 2021-22 (Till 31.10.2021) 
  Alloc. Expd. Alloc. Expd. 

1 Andhra Pradesh 147.44 113.91 65.92 12.65 

2 Arunachal Pradesh 78.76 111.39 38.34 0.00 

3 Assam 130.68 73.19 60.70 0.00 
4 Bihar 115.92 64.86 35.32 0.00 
5 Chhattisgarh 44.13 16.72 23.77 0.00 
6 Goa 18.95 8.02 2.19 0.69 

7 Gujarat 186.28 114.78 51.58 20.17 

8 Haryana 3.00 0.00 0.50 0.00 

9 Himachal Pradesh 83.40 73.98 15.02 8.29 

10 Jharkhand 39.71 23.13 32.00 7.08 

11 Karnataka 148.30 132.44 51.44 0.00 

12 Kerala 127.06 178.97 36.62 8.26 

13 Madhya Pradesh 102.05 28.11 27.84 0.00 

14 Maharashtra 281.53 157.14 42.01 4.33 

15 Manipur 26.11 22.89 5.07 0.20 

16 Meghalaya 61.66 45.64 24.07 2.50 

17 Mizoram 34.91 21.00 12.46 0.00 

18 Nagaland 62.14 46.24 21.59 6.10 

19 Odisha 63.16 104.68 36.73 22.96 

20 Punjab 34.72 27.81 7.85 1.88 

21 Rajasthan 125.86 78.02 18.51 5.45 

22 Sikkim 5.88 6.85 8.87 2.47 

23 Tamil Nadu 92.68 92.18 16.08 4.50 

24 Telangana 128.43 72.54 22.30 7.18 

25 Tripura 16.68 12.13 9.03 0.00 

26 Uttar Pradesh 139.57 90.81 41.63 6.49 

27 Uttarakhand 46.21 32.79 21.41 0.00 

28 West Bengal 51.50 34.89 22.86 13.2 

29 Chandigarh 3.11 2.03 0.30 0.00 

30 
Dadar & Nagar 
Haveli ^ 0.86 0.00 0.68 0.00 

31 Daman & Diu ^ 

32 Delhi 0.25 0.00 0.20 0.00 

33 Jammu & Kashmir $ 9.37 0.00 2.76 0.00 
34 Ladakh 5.13 3.39 3.29 0.00 
35 Puducherry 2.35 1.98 0.57 0.00 
37 NHAI 400.00 400.00 700.00 700.00 

38 NHIDCL 248.17 248.17 
100.00 

 
100.00 

39 BRO 220.00 219.78 170.00 69.94 

40 
Bridge Management 
System 

    



Amount in Rs. crore 

Sl. No. States/UTs/Agency 2020-21 2021-22 (Till 31.10.2021) 
  Alloc. Expd. Alloc. Expd. 

41 
Swachhata Activities 
along NH 

    

42 First come first serve -632.04* #   
 
Alloc. – Allocation; Expd. - Expenditure 
Authorizations were made to incur expenditure on purely “First Come First Serve” basis subject to the condition that 
total overall expenditure does not exceed total allocation made during that Financial Year to ensure that there are least 
surrender of funds. Therefore, expenditure for some States have been more than the allocation made during that Financial 
Year. 
$- Erstwhile Jammu and Kashmir State before reorganisation to State of Jammu & Kashmir and Ladakh UT 
^- Erstwhile UTs before merger  
*- Negative allocation is reflected as funds were re-appropriated from Maintenance & Repair to development schemes. 
However the State/UT wise allocation was not reduced due to sanction purposes. 
#- Expenditure included in State/UT wise 

 

*****   


